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who found that the objections were mostly
technical in nature, and they have informed
the Audit accordingly.

Import of Newsprint by S.T.C.

3853. SHRI R. SURENDER REDDY:
Willthe Minister of COMMERCE be pleased
to state:

{a) whether the State Trading Corpora-
tion has tied up import of 7,500 tonnes of
newsprint from rupee—payment area coun-
tries:

(b) if so, whether any negotiations are
going on for purchase of 5000 tonnes on
rupee payment basis;

(c) the extent to which the S.T.C. has
finalised a deal; and

(d) the countries from where the
newspring is proposed o be imported and
the terms and conditions thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI P. CHI-
DAMBARAM): (a)to (d). Recently, STC has
finalised a deal with M/s. Exports, Moscow
tor import of 5,500 MTs newsprint for pay-
ment in non-convertible Indian Rupees, on
the following main terms and conditions:—

— TheContractPricetobeRs. 13,500
PMT CIF, firm and final.

— The quality of newspring paper to
be in accordance with the sellers’
Standard Brand.

— Paymenttobe based on the actual
weight indicated in the Bill of Lad-
ing.

— Payment to be effected in Indian
rupees by Draft free of interest
drawn on the Bank in the Buyers’
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country requiring payment to the
Sellers not later than 45 days from
the date of the corresponding Bill of
Lading.

C.B.l. Raids on premises of Bank Em-
ployees
3854. SHRI RAJNATH SONKAR
SHASTRI:
SHRI HARI KISHROE SINGH:
SHRIPANKAJ CHOWDHARY:

Willthe Minister of FINANCE be pleased
to state:

(a) whether the Central Bureau of In-
vestigation has raided the residential prem-
ises and offices of some bank employees on
February 20, 1992;

(b) if so, the details thereof and the
amount and documents seized: and

(c) the action taken against the persons.
involved?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE {SHRI DALBIR
SINGH): (a) Yes, Sir.

(b) Central Bureau of Investigation (CBI)
has reported that it has carried out searches
at the residential/office premises of former
Chairman and Managing Director of New
Bank of India and 14 others {including 6 bank
officials). According to the CBI it will not be in
the public interest to disclose at this stage
the details of the discoveries/detections’
seizures made by it.

(c) CBl has registered R.C. No. 1'A/92-
SIU(X) dated 31.1.92 against former Chair-
man & Managing Director and 6 officials of
New Bank of India and others. Show-cause
letters have been issued by the Bank to the
concerned officers. Financial powers of two
officers have also been withdrawn. One ofti-
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cer had already been placed under suspen-
sion and another officer dismissed from
bank’s service in connection with othercases.

South African Markets

3855. SHRI GANGADHARA
SANIPALLI:
DR. V.S. RAJASEKHAR
REDDY:

Will the Minister of COMMERCE be
pleased to state:

(a) the steps taken by the Government
to tap markets of South Africa; and

(b) the estimated potential of these
markets for Indian goods?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI P. CHI-
DAMBARAM): (a) Since commercial sanc-
tions have not so far been lifted, no concrete
steps to tap the South African market can be
taken.

(b It is estimated that traditional Indian
goods worth US $ 20 million are exported
annually to South Africa from Mauritius, Hong
Ko:ag and Singapore. An unspecified value
of goods find their way through Europe. On
establishment of direct Indian trade links
with South Africa this quantum of ‘market
couid be taken over by Indian exporters.

Besides. the presence of a sizewable
ethnic popuiation and the sheer size of the
South African market — US$ 18 billion at the
momenit, are factors which point to an opti-
mistic view of the Indian share in the South
African market, it and when trade sanctions
are litted.

Rupee-Rouble Exchange Rate
GANGADHARA

3856. SHRI
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SANIPALLI: Will the Minister of TEXTILES
be pleased to state:

(a) whether the textile industry is seri-
ously hit by the Rupee—Rouble exchange e
rate countroversy with the erstwhile Soviet
Union;

(b)if so, the loss suffered by the industry
as a result thereof; and

(c) the steps taken by the Government
to solve the matter at the earliest?

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (SHRI ASHOK
GEHLOT): (a) The impact of he

Jpee—Rouble Exchange rate is more on
India’s outstanding debt to the former USSR
and not spaecifically on the textile industry as
such.

(b) Does not arise.

(c) Two rounds of inter—Governmental
negotiations were held with the former USSR
for seeking a revision of the Rupee—Rouble
Exchange rate which is base on the Novem-
ber, 1978 Protocol. The negotiations have
been inconclusive so far.

Road Accidents
3857. PROF. RAM KAPSE:
SHRI DHARAM PAL SINGH
MALIK:
SHRI VIRENDER SINGH:

Will the Minister.of SURFACE TRANS-
PORT be pleased to state:

(a) the total number of road accidents in
the country duringthe lastthree years, State-
wise;

(b} the number of persons killed/injured
during the same period; and



